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currupt and  inefficient men.  This
philosophy has done nothing but

causing price rise to a higher level, it has
done nothing but bringing about economic
stagnation in the country. 1 can assure you
that this philosophy and doctrinaire ideo-
logy will tuke the country towards eco-
nomic ruin.
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SHRI YESHWANTRAQ CHAW AN
Mr. Chairman, 1 must thank this hon. House
for the speed with which it has passed
the Finance Bill. Scene constructive sug-
gestions were made which we will certainly
take notc of. Some hon. Members were
disappointed with this budget. The hon.
Member, Shri Virendra Agarwal, said that
he was disappointed with my speech There
wre some people who are in a permunent
mood of disappointment. 1 would like to
tell him that [ never wanied to under-
estimate the present difficulties of the eco-
nomy. But to say that everything bhas
gone wrong is to create that mood of their
own disappointment in the minds of the
people, which is not conducive to the
national effort for which we will have to
make our nalion ready.
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I quite agree that in the case of some
commodities there has been too much of
nise in price because some anti-social ele-
ments are taking advantage of the situa-
tion and making profits out of the present
difficulty. Some of the shortages are due
to some of the anti-social activities. The
price rise in the case of textiles during the
last few weeks is certainly due to uncons-
cionable profit-making by some. [ can
only say that T will discuss this matter
with the Commerce Minister as soon as
possible

MR. CHAIRMAN : The question is :
“That the Bill, as amended. be passed”

The motion was adopted.

15.15 hrs.
ARRFST OF MEMBER

MR CHAIRMAN: | have to inform the
House that the Spealer has tewened the
following wueless mewsage duted the 2nd
May. 1973, from the Superintendent of
Police, Bahraich.—

“Shrimati Shakuntala Nayar, Member,
Lok Sabha, was arrested under Section
151, Criminal Procedure Code, on the
2nd May. 1973 and sent to jail”

18.15 hrs.
BUSINEFSS ADVISORY COMMITTEF

TwENTY-NINTH RLPORT

THF MINISTFR OF PARLIAMEN-
TRAY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): T beg to present the Twenty-

ninth Report of the Business Advisory
Commuttee.
18.16 bhrv.

The Lok Sablw then adjourned il

Eleven of the Clock on Friday, May 4,
1973 /Vaisakha 14, 1895 (Seka).
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